
223



1224



2 225



3226



4 227



5228



6 229



7230



8 231



9232
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NA STAl!c PREVENT 
~ POLLUTION 

Report No.:- 66 
Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 2025 from Sh. Amit, AEE, a sample of air emission of M/s Inder Singh Bhagwan Singh & Co., Village-Bamnoli, Jhajjar, collected on 23.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a condition fit for analysis reported below:-
I further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare the result of analysis to be as follow:-

1. 
2. 

3. 
4. 

5. 
6. 
7. 
8. 

9. 
10. 
11. 

12. 

13. 
14. 
15. 

Name of the Plant/emission source monitored 
Stack Identification/Type of Chimney 

Location of sampling Point 
Stack height (mt) 
(a) From source of emission 
(b) From the roof level 
© From the ground level 
Sampling duration 
Diameter of Stack 
Product Manufactured 
Stack Temperature 
Wind condition/Direction 
Normal Operating Schedule 
Quantity of emission 
Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 
Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 
2m 

Bricks & Tiles 
162°c 
Normal 
24 hrs 
22.3143 
Biomass 
Results 
463.4 
8.9 
3.1 

Prescribed Limits 
250 
so 
so 

The condition of the seals, fastening and container on receipt was as follow: Container had its seals found intact in order; slip on the container had representative of the industry and the board representative. Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, Sector-16 A, Faridabad 

the signature of the 

To 
~ The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s Inder Singh Bhagwan Singh & Co., Village-Bamnoli, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ JS 7 '1 
This test report relate only to the particular sample submitted for testing 

Annexure-R111234



M~H:YANA SIAI-~ PREVENT 
POLLUTION 

Report No. : - 68 
Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 2025 from Sh. Amit, AEE, a sample of air emission of M/s Anll Bhatta Co., Village-Kanoda, Jhajjar, collected on 23.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a condition fit for analysis reported below: -

I further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare the result of analysis to be as follow:-

1. 
2. 

3. 
4. 

5. 
6. 
7. 
8. 
9. 
10. 

11. 
12. 

13. 

14. 
15. 

Name of the Plant/emission source monitored 
Stack Identification/Type of Chimney 

Location of sampling Point 
Stack height (mt) 
(a) From source of emission 
(b) From the roof level 
© From the ground level 
Sampling duration 
Diameter of Stack 
Product Manufactured 
Stack Temperature 
Wind condition/Direction 
Normal Operating Schedule 
Quantity of emission 
Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 
Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 
2m 
Bricks & Tiles 
158°C 
Normal 
24 hrs 
21.6857 
Biomass 
Results 
53.6 
2.3 

1.6 

Prescribed Limits 
250 

50 

50 

The condition of the seals, fastening and container on receipt was as follow: Container had its seals found intact in order; slip on the container had representative of the industry and the board representative. Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

To 

the signature of the 

\ ~ 
Boar~~ 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s Anil 
Bhatta Co., Village-Kanoda, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ / SB 0 Dated: 2. g ,... .5--,,..~ ~ 
This test report relate only to the particular sample submitted for testing 

12 235



PREVENT 
POLLUTION 

Report No.:- 70 
Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 
section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 
2025 from Sh. Amit, AEE, a sample of air emission of M/s JBC Bhatta co., Village-Bamnoll, Jhajjar, collected on 
23.05.2025 from Stack attached to Baking & Heating Section for analysis. The sample was in a condition fit for 
analysis reported below:-

! further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare 
the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

s. 
6. 
7. 
8. 
9. 

10. 
11. 

12. 

13. 

14. 

15. 

Name of the Plant/emission source monitored 
Stack Identification/Type of Chimney 

Location of sampling Point 
Stack height (mt) 

(a) From source of emission 
(b) From the roof level 
© From the ground level 
Sampling duration 
Diameter of Stack 

Product Manufactured 
Stack Temperature 
Wind condition/Direction 
Normal Operating Schedule 
Quantity of emission 
Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 
Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 

2m 

Bricks &.Tiles 

158°C 

Normal 

24 hrs 

21.6857 

Biomass 

Results 

41.6 

2.1 

1.6 

Prescribed Limits 
250 

50 

so 

The condition of the seals, fastening and container on receipt was as follow: 
Container had its seals found intact in order; slip on the container had the signature of the representative of the industry and the board representative. 
Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

To 

\ ~ 
Boa~~ 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s JBC 
Bhatta Co., Village-Bamnoli, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ I S't> b Dated: ~g,, ~ --~ ~ 

This test report relate only to the particular sample submitted for testing 

13236



PREVENT 
~ POLLUTION 

.......... ~~ 

Report No.:- 65 
Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 

2025 from Sh. Amit, AEE, a sample of air emission of M/s RK Bhatta Co., Village-Bamnoli, Jhajjar, collected on 

23.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was In a condition fit for 

analysis reported below:-

! further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare 

the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

5. 
6. 
7. 
8. 
9. 
10. 

11. 

12. 

13. 

14. 

15. 

Name of the Plant/emission source monitored 

Stack Identification/Type of Chimney 

Location of sampling Point 

Stack height (mt) 

(a) From source of emission 

(b) From the roof level 

© From the ground level 

Sampling duration 

Diameter of Stack 

Product Manufactured 

Stack Temperature 

Wind condition/Direction 

Normal Operating Schedule 

Quantity of emission 

Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 

Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 

2m 

Bricks & Tiles 

1s9°c 
Normal 

24 hrs 

21.3714 

Biomass 
Results Prescribed Limits 

58.4 250 

2.7 50 

1.8 50 

The condition of the seals, fastening and container on receipt was as follow: 

Container had its seals found intact in order; slip on the container had 

representative of the industry and the board representative. 

the signature of the 

Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 

Sector-16 A, Faridabad 

l .v 
Boar~ 

To 
The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s RK 

Bhatta Co., Village-Bamnoli, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ 1 ~-::J- / 
Dated: 2-f?..--5,~-~ , 

This test report relate only to the particular sample submitted for testing 

14 237



PREVENT 

~ POLLUTION 

Report No.:- 69 

Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 

2025 from Sh. Amit, AEE, a sample of air emission of M/s Shlvjl Bhatta Co., Vlllage-Kanoda, Jhajjar, collected 

on 23.05.2025 from Stack attached to Baking & Heating section for analysis. The Sample was In a condition flt 

for analysis reported below:-

! further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare 

the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

5. 
6. 

7. 

8. 
9. 

10. 

11. 

12. 

13. 

14. 

15. 

Name of the Plant/emission source monitored 

Stack Identification/Type of Chimney 

Location of sampling Point 

Stack height (mt) 

(a) From source of emission 

(b) From the roof level 

© From the ground level 

Sampling duration 

Diameter of Stack 

Product Manufactured 

Stack Temperature 

Wind condition/Direction 

Normal Operating Schedule 

Quantity of emission 

Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 

Stack attached to Baking & Heating 

Section 
Stack of Brick Kiln 

30 m 

30 min 

2m 

Bricks & Tiles 

162°c 

Normal 

24 hrs 

2.2629 

Biomass 

Results Prescribed Limits 

69.8 250 

4.6 so 

2.1 so 

The condition of the seals, fastening and container on receipt was as follow: 

Container had its seals found intact in order; slip on the container had the signature of the 

representative of the industry and the board representative. 

Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 

Sector-16 A, Faridabad 

To 
The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s Shivji 

Bhatta Co., Village-Kanoda, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ IS~ 3 
,.... ,..._ _.I.-

Dated: '28 r S .- ~ • 

This test report relate only to the particular sample submitted for testing 

15238



' 

"- IAII- PREVENT 
POLLUTION 

Report No.:- 73 
Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 2025 from Sh. Amit, AEE, a sample of air emission of M/s Harldass Bhatta Co., Village-Kanoda, Jhajjar, collected on 23.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was In a condition fit for analysis reported below:-
! further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare the result of analysis to be as follow: -

1. 

2. 

3. 
4. 

5. 
6. 
7. 
8. 
9. 
10. 
11. 

12. 

13. 
14. 

15. 

Name of the Plant/emission source monitored 
Stack Identification/Type of Chimney 

Location of sampling Point 
Stack height (mt) 
(a) From source of emission 
(b) From the roof level 
© From the ground level 
Sampling duration 
Diameter of Stack 
Product Manufactured 
Stack Temperature 
Wind condition/Direction 
Normal Operating Schedule 
Quantity of emission 
Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 
Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 
2m 
Bricks & Tiles 
161°c 
Normal 
24 hrs 
21.6857 
Biomass 
Results 
53.3 
2.1 

1.5 

Prescribed Limits 
250 
so 
so 

The condition of the seals, fastening and container on receipt was as follow: Container had its seals found intact in order; slip on the container had representative of the industry and the board representative. Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, Sector-16 A, Faridabad 

To 

the signature of the 

\ 
~o~ 

Boarr'f"!'la~ 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s 
Haridass Bhatta Co., Village-Kanoda, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ I ~9..S- Dated: Q..$ -S--~ ' 
This test report relate only to the particular sample submitted for testing 

16 239



M,._RVAN,._ sur,, PREVENT 

~ POLLUTION 

Report No.:- 67 

Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appolnted under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 

2025 from Sh. Amit, AEE, a sample of air emission of M/s Shankar Bhatta Co., Village-Kanoda, Jhajjar, 

collected on 23.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a 

condition fit for analysis reported below:-

! further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare 

the result of analysis to be as follow:-

1. 
2. 

3. 
4. 

5. 
6. 
7. 
8. 
9. 
10. 

11. 

12. 

13. 

14. 

15. 

Name of the Plant/emission source monitored 

Stack Identification/Type of Chimney 

Location of sampling Point 

Stack height (mt) 

(a) From source of emission 

(b) From the roof level 

© From the ground level 

Sampling duration 

Diameter of Stack 

Product Manufactured 

Stack Temperature 

Wind condition/Direction 

Normal Operating Schedule 

Quantity of emission 

Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 

Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 

30 min 

2m 

Bricks & Tiles 

165°C 

Normal 

24 hrs 

22.3143 

Biomass 

Results 

78.9 

4.0 

2.3 

Prescribed Limits 

250 

50 

50 

The condition of the seals, fastening and container on receipt was as follow: 

Container had its seals found intact in order; slip on the container had 

representative of the industry and the board representative. 

Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 

Sector-16 A, Faridabad 

To 

the signature of the 

\ 
Boar~ 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s 

Shankar Bhatta Co., Village-Kanoda, Jhajjar 

/ 

Endst. No. HSPCB/LAB/F/2025/ /..J:"=r-9 Dated: z-8 ,.......5 ~ -

This test report relate only to the particular sample submitted for testing 

17240



~l"',TE PREVENT 
POLLUTION 

Report No.:- 77 
Dated-May 30, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 

2025 from Sh. Amit, AEE, a sample of air emission of M/s JSR Bhatta Co., Village-Kanoda, Jhajjar, collected on 

24.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a condition fit for 

analysis reported below: -

I further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 30/05/2025 and declare 

the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

5. 

6. 

7. 

8. 

9. 
10. 

11. 

12. 

13. 
14. 

15. 

Name of the Plant/emission source monitored 

Stack Identification/Type of Chimney 

Location of sampling Point 

Stack height (mt) 

(a) From source of emission 

(b) From the roof level 

© From the ground level 

Sampling duration 

Diameter of Stack 

Product Manufactured 

Stack Temperature 

Wind condition/Direction 

Normal Operating Schedule 

Quantity of emission 

Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 

Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 

30 min 

2m 

Bricks & Tiles 

162°c 

Normal 

24 hrs 

22.6286 

Biomass 

Results 

91.2 

4.0 

1.8 

Prescribed Limits 

250 

50 

50 

The condition of the seals, fastening and container on receipt was as follow: 
Container had its seals found intact in order; slip on the container had 
representative of the industry and the board representative. 
Signed this on 30th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

To 

the signature of the 

\ 
~t> \) ~ 

Boa'f ~l"lal~ 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s JSR 

Bhatta Co., Village-Kanoda, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ / b / 5 
This test report relate only to the particular sample submitted for testing 

18 241



PREVENT 
~ POLLUTION ......... ~~ 

Report No.:- 71 
Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24
th 

day of May, 
2025 from Sh. Amit, AEE, a sample of air emission of M/s Bhagwan Bhatta Co., Village-Kanoda, Jhajjar, 

collected on 23.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a 

condition fit for analysis reported below:-

! further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare 

the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

5. 
6. 
7. 
8. 
9. 
10. 

11. 

12. 

13. 

14. 

15. 

Name of the Plant/emission source monitored 
Stack Identification/Type of Chimney 

Location of sampling Point 
Stack height (mt) 

(a) From source of emission 
(b) From the roof level 

© From the ground level 
Sampling duration 
Diameter of Stack 
Product Manufactured 

Stack Temperature 
Wind condition/Direction 
Normal Operating Schedule 
Quantity of emission 
Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 
Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 

2m 

Bricks & Tiles 

158°C 
Normal 
24 hrs 

21.6857 

Biomass 

Results Prescribed Limits 
55.7 250 
4.2 so 
1.3 50 

The condition of the seals, fastening and container on receipt was as follow: 
Container had its seals found intact in order; slip on the container had 
representative of the industry and the board representative. 
Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

To 

the signature of the 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s 

Bhagwan Bhatta Co., Village-Kanoda, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ 1 ~ 
This test report relate only to the particular sample submitted for testing 

19242



1.4 

\ 
STA-J' PREVENT 

POLLUTION 

Report No.:- 74 
Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 
section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 
2025 from Sh. Amit, AEE, a sample of air emission of M/s Suman Bhatta Co., Village-Mukandpur, Jhajjar, 
collected on 24.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a 
condition fit for analysis reported below: -

I further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare 
the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

5. 
6. 
7. 
8. 
9. 
10. 

11. 
12. 

13. 

14. 
15. 

Name of the Plant/emission source monitored 
Stack Identification/Type of Chimney 

Location of sampling Point 
Stack height (mt) 
(a) From source of emission 
(b) From the roof level 
© From the ground level 
Sampling duration 
Diameter of Stack 
Product Manufactured 
Stack Temperature 
Wind condition/Direction 
Normal Operating Schedule 
Quantity of emission 
Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 
Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 

2m 
Bricks & Tiles 
158°C 
Normal 
24 hrs 
21.3714 
Biomass 
Results Prescribed Limits 
75.2 250 
5.3 so 
2.8 so 

The condition of the seals, fastening and container on receipt was as follow: 
Container had its seals found intact in order; slip on the container had 
representative of the industry and the board representative. 
Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

To 

the signature of the 

\ ~ 
Boar~~ 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s 
Suman Bhatta Co., Village-Mukandpur, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ JS~ <t, Dated: 2-cg .--__r--~ 

This test report relate only to the particular sample submitted for testing 
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PREVENT 
POLLUTION 

Report No.: - 78 
Dated-May 30, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 

2025 from Sh. Amit, AEE, a sample of air emission of M/s R.B Bhatta Co., Vlllage-Ladrawan, Jhajjar, collected 

on 24.-05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was In a condition fit 

for analysis reported below:-

1 further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 30/05/2025 and declare 

the result of analysis to be as follow:-

1. 

2. 

3. 

4. 

5. 
6. 

7. 
8. 
9. 
10. 

11. 

12. 

13. 

14. 

15. 

Name of the Plant/emission source monitored 

Stack Identification/Type of Chimney 

Location of sampling Point 

Stack height (mt) 

(a) From source of emission 

(b) From the roof level 

© From the ground level 

Sampling duration 

Diameter of Stack 

Product Manufactured 

Stack Temperature 

Wind condition/Direction 

Normal Operating Schedule 

Quantity of emission 

Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 

Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 

30 min 

2m 

Bricks & Tiles 

158°C 

Normal 

24 hrs 

21.6857 

Biomass 

Results 

65.6 

3.8 

1.6 

Prescribed Limits 

250 

50 

50 

The condition of the seals, fastening and container on receipt was as follow: 
Container had its seals found intact in order; slip on the container had 
representative of the industry and the board representative. 

the signature of the 

Signed this on 30th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

\ 

To 
The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s R.B 

Bhatta Co., Village-Ladrawan, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ 
Dated: ~.-s~ ~ 

This test report relate only to the particular sample submitted for testing 

21244



PREVENT 
~ POLLUTION 

Report No.:- 72 
Dated-May 28, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24th day of May, 

2025 from Sh. Amit, AEE, a sample of air emission of M/s Neeraj Bhatta Co., Vlllage-Kanoda, Jhajjar, collected 

on 23.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a condition fit 

for analysis reported below:-

! further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare 

the result of analysis to be as follow: -

1. 

2. 

3. 

4. 

5. 
6. 

7. 

8. 

9. 

10. 
11. 

12. 

13. 

14. 

15. 

Name of the Plant/emission source monitored 

Stack Identification/Type of Chimney 

Location of sampling Point 

Stack height (mt) 

(a) From source of emission 

(b) From the roof level 

© From the ground level 
Sampling duration 

Diameter of Stack 

Product Manufactured 

Stack Temperature 

Wind condition/Direction 
Normal Operating Schedule 

Quantity of emission 
Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 
Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 
2m 

Bricks & Tiles 

159°c 

Normal 
24 hrs 
21.6857 

Biomass 

Results 

60.0 

2.7 

1.6 

Prescribed Limits 
250 

50 

50 

The condition of the seals, fastening and container on receipt was as follow: 
Container had its seals found intact in order; slip on the container had the signature of the 
representative of the industry and the board representative. \ 
Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, (\}
1

~ ._, 
Sector-16 A, Faridabad Boaro~ 

To 
The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s 

Neeraj Bhatta Co., Village-Kanoda, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ \ >1 '2- Dated: 2<g-~ _ ~ • 

This test report relate only to the particular sample submitted for testing 
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' 

PREVENT 
POLLUTION 

Report No.:- 17 
Dated-April 15, 2025 

FORM IV 
(See Rule 14) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 11th day of April, 

2025 from Sh. Amit, AEE, a sample of air emission of M/s Hanuman Bhatta Co., Vlllage-Barhl, Jhajjar, collected 

on 10.04.2025 from Stack attached to Heating Baking Section for analysis. The Sample was In a condition fit 

for analysis reported below:-

I further certify that I have analyzed the afore-mentioned sample on 11/04/2025 to 15/04/2025 and declare 

the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

5. 

6. 
7. 
8. 

9. 
10. 

11. 

12. 

13. 

14. 
15. 

Name of the Plant/emission source monitored 

Stack Identification/Type of Chimney 

Location of sampling Point 

Stack height (mt) 
(a) From source of emission 
(b) From the roof level 

© From the ground level 
Sampling duration 

Diameter of Stack 
Product Manufactured 

Stack Temperature 
Wind condition/Direction 
Normal Operating Schedule 

Type of Fuel 
Quantity of emission 

Suspended Particulate Matter mg/ NmJ 
Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Heating Baking Section 

Stack attached to Heating Baking 
Section 
Stack of Brick KIin Chamber 

30 meter 

30 min 
2 meter 

Bricks & Tiles 
1s4°c 
Normal 

24 Hrs 
Biomass 

22.9428 
Results 
54.6 

3.8 

2.3 

Prescribed Limits 
250 

so 
so 

The condition of the seals, fastening and container on receipt was as follow: 
Container had its seals found intact in order; slip on the container had 
representative of the industry and the board representative. 
Signed this on 15th day of April, 2025 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

the signature of the 

\ 
OJ.. •• ~ 

Boarpr<R~ 

To 

The Member Secretary, HSPCB, Panchkula/ Regional 0~ HSPCB, Bahadurgarh / M/s 

Hanuman Bhatta Co., Village-Barhi, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ lj 4 ::/-
Dated: !S-/t> '-j Jf¼>~ 

This test report relate only to the particular sample submitted for testing 
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PREVENT 
POLLUTION 

FORM IV 
(See Rule 14) 

Report No.:- 75 
Dated-May 28, 2025 

I, hereby, certify that I Na render Hooda as Board Analyst, duly appointed under sub section (2) of section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24
th 

day of May, 2025 from Sh. Amit, AEE, a sample of air emission of M/s Bhagwan Bhatta Co. II, Village-Barahl, Jhajjar, 
collected on 24.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a 
condition fit for analysis reported below:-
I further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 28/05/2025 and declare 
the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

5. 
6. 

7. 
8. 
9. 
10. 
11. 

12. 

13. 

14. 
15. 

Name of the Plant/emission source monitored 
Stack Identification/Type of Chimney 

Location of sampling Point 
Stack height (mt) 
(a) From source of emission 
(b) From the roof level 
© From the ground level 
Sampling duration 
Diameter of Stack 
Product Manufactured 
Stack Temperature 
Wind condition/Direction 
Normal Operating Schedule 
Quantity of emission 
Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 
Stack attached to Baking & Heating 
Section 
Stack of Brick Kiln 

30 m 
30 min 
2m 

Bricks & Tiles 
1G2°c 
Normal 
24 hrs 
22.3143 
Biomass 
Results 
64.5 
4.2 

2.3 

Prescribed Limits 
250 

50 

so 
The condition of the seals, fastening and container on receipt was as follow: Container had its seals found intact in order; slip on the container had representative of the industry and the board representative. Signed this on 28th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

To 

the signature of the 

l 
~~ Boa(,.-.. 1 .;, .. 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s 
Bhagwan Bhatta Co. II, Village-Barahi, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ ( b D \ 

This test report relate only to the particular sample submitted for testing 
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~ PREVENT 
~ POLLUTION 

-......... .. ~ FORM IV 
(See Rule 14) 

Report No.:- 76 
Dated-May 30, 2025 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section (2) of 

section 29 of Air (Prevention and control of Pollution) Act, 1981(14 of 1981) received on the 24
th 

day of May, 

2025 from Sh. Amit, AEE, a sample of air emission of M/s Bhagwan Bhatta Co. II, Village-Barahi, Jhajjar, 

collected on 24.05.2025 from Stack attached to Baking & Heating Section for analysis. The Sample was in a 

condition fit for analysis reported below:-

I further certify that I have analyzed the afore-mentioned sample on 24/05/2025 to 30/05/2025 and declare 

the result of analysis to be as follow:-

1. 

2. 

3. 
4. 

5. 
6. 
7. 

8. 

9. 
10. 

11. 

12. 

13. 

14. 
15. 

Name of the Plant/emission source monitored 

Stack Identification/Type of Chimney 

Location of sampling Point 

Stack height (mt) 

(a) From source of emission 

(b) From the roof level 

© From the ground level 

Sampling duration 

Diameter of Stack 

Product Manufactured 

Stack Temperature 

Wind condition/Direction 

Normal Operating Schedule 

Quantity of emission 

Type of Fuel 

Suspended Particulate Matter mg/ Nm3 

Sulpher Dioxide mg/ Nm3 

Oxides of Nitrogen mg/ Nm3 

Baking & Heating Section 

Stack attached to Baking & Heating 

Section 
Stack of Brick Kiln 

30 m 
30 min 

2m 
Bricks & Tiles 

155°C 

Normal 

24 hrs 

21.3714 

Biomass 

Results 

78.1 

4.9 

2.8 

Prescribed Limits 

250 

so 
so 

The condition of the seals, fastening and container on receipt was as follow: 

Container had its seals found intact in order; slip on the container had 

representative of the industry and the board representative. 

Signed this on 30th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 

Sector-16 A, Faridabad 

To 

the signature of the 

\ 
~oOJ>. 

BoarFn~ 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Bahadurgarh / M/s 

Bhagwan Bhatta Co. II, Village-Barahi, Jhajjar 

Endst. No. HSPCB/LAB/F/2025/ / b ID Dated: '3 CJ - ~,-..-~ ,...__ 

This test report relate only to the particular sample submitted for testing 
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Annexure R2 

Status of Brick Kilns as per HSPCB record and team inspection conducted dated 23.05.2025 &24.05.2025 

Sr. No. Name/ 

initials of 

Brick Kiln 

given by 

complain

ant   

Name & 

Address of 

unit as per 

CTO/record 

of HSPCB 

Latest 

CTO 

Status 

Produ

ction 

Capac

ity as 

per  

CTO 

Latitu

de  

Longit

ude  

compliance 

with the 

standards 

including 

provisions for 

monitoring 

Complianc

e with 

directions 

on zig-zag 

technology 

utilizati

on of 

ash 

generat

ed 

Compliance 

status of 

siting 

criteria as 

per brick 

kiln 

notification 

dated 

22.02.2022 

of MoEF & 

CC. 

Fuel 

being 

used  

Stack 

monitoring 

compliance 

status 

1.  Inder 
Singh 
Bhatta (IB, 
Vill-

Jhajjar. 

Inder Singh 
Bhagwan 
Singh and 
Co. Vill-
Bamnoli, 
Jhajjar. 

Granted 
vide CTO 

dt. 

24.01.2022

valid upto 
31.03.2025 
& vide 
CTO dt. 

20.01.2025

valid upto 

Bricks 
and 
Tiles- 
15000 
Numb
er/Day 

28.733
61858 

 

76.930
96666 

 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
23.05.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are 
exceeding 
the 

31.03.2027

Bamnoli,
Respo
ndent
No. 4
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prescribed 
parameters. 
& closure 
action has 
already 
been 
initiated as 
per policy of 
the Board. 

2.  KP Bhatta 
(K.P.B) 
Vill-
Bamnoli, 
Distt. 
Jhajjar. 

 

KP Bhatta 
Co, Vill-
Bamnoli, 
Distt. Jhajjar. 

 

Granted 
vide CTO 

dt. 

14.02.2022

valid upto 
31.03.2025 

Brick 
Kiln is 
lying 
sealed 
by 
Board. 

28.734
5133 

76.930
10617 

Brick Kiln is lying 
sealed by Board. 

Brick Kiln is 
lying sealed 
by Board. 

Brick 
Kiln is 
lying 
sealed 
by 
Board.. 

Brick Kiln is 
lying sealed 
by Board. 

Brick Kiln 
is lying 
sealed by 
Board. 

Brick Kiln is 
lying sealed 
by Board. 

3.  Hawa 
Singh 
Bhatta, 
Vill-
Kanonda, 
Distt. 
Jhajjar 

Sandeep 
Bhatta Co. 
Vill-Kanonda, 
Distt. Jhajjar 

 

Granted 
vide CTO 

dt. 

31.01.2018

valid 
31.03.2020 
only 

Brick 
Kiln is 
lying 
sealed 
by 
Board. 

28.740
11002 

76.926
85012 

Brick Kiln is lying 
sealed by Board. 

Brick Kiln is 
lying sealed 
by Board. 

Brick 
Kiln is 
lying 
sealed 
by 
Board. 

Brick Kiln is 
lying sealed 
by Board. 

Brick Kiln 
is lying 
sealed by 
Board. 

Brick Kiln is 
lying sealed 
by Board. 

4.  DRC 
Bhatta 
Co. Vill-
Kanonda, 
Distt. 
Jhajjar 

Anil Bhatta 
Co. Vill-
Kanonda, 
Distt. Jhajjar 

Granted 
vide CTO 

dt. 

08.01.2023

valid upto 
31.03.2025 

Bricks 
and 
Tiles- 
15000 
Numb
er/Day 

28.740
11028 

76.926
85416 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
23.05.2025 

Respo
ndent
No. 5

Respo
ndent
No. 6

Respo
ndent
No. 7
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stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

5.  JBC 
Bhatta 
Co. Vill-
Bamnoli, 
Distt. 
Jhajjar 

JBC Bhatta 
Co. Vill-
Bamnoli, 
Distt. Jhajjar 

Granted 
vide CTO 

dt. 

13.01.2023

valid upto 
31.03.2024
& vide 
CTO dt. 

30.01.2024

valid 
31.03.2026 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.738
37271 

76.932
57984 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
23.5.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

6.  K.K. 
Bhatta, 
Vill-
Bamnoli, 
Distt. 

R.K. Bhatta 
Co. Vill-
Bamnoli, 
Distt. Jhajjar  

Granted 
vide CTO 

dt. 

24.01.2022

valid upto 

Bricks 
and 
Tiles- 
15000 
Numb

28.724
21379 

76.924
14455 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 

Complying Utilized 
within 
premise
s after 
mixing it 

Pre-existing  
before 
notification 
dated 

Biomass 
(mustard 
husk) as 
per CAQM 

Air sample 
of the brick 
kiln has 
been 
collected on 

Respo
ndent
No.8

Respo
ndent
No. 9
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Jhajjar 31.03.2024
& vide 
CTO dt. 

27.01.2024

valid 
31.03.2026 

er/Day 30 meter height, 
stair with 
structurally 
adequate 
platform & 
porthole as per 
norms. 

with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

22.02.2022 directions 23.5.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

7.  Shivji 
Bhatta Co,  
Vill-
Kanonda, 
Distt. 
Jhajjar. 

 

Hari Dass 
Bhatta Co,  
Vill-Kanonda, 
Distt. Jhajjar. 

 

Granted 
vide CTO 

dt. 

08.01.2022

valid upto 
31.03.2024
& vide 
CTO dt. 

27.01.2024

valid upto 
31.03.2026 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.745
27856 

76.924
02033 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
23.5.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

T

Respo
ndent
No. 10
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8.  R.P. 
Bhatta, 
Vill-
Kanonda, 
Distt. 
Jhajjar. 

 

Shivji Bhatta 
Co,  
Vill-Kanonda, 
Distt. Jhajjar. 

 

Granted 
vide CTO 

dt. 

08.01.2023

valid upto 
31.03.2025
& vide 
CTO dt. 

20.01.2025

valid upto 
31.03.2028 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.740
42615 

76.921
44767 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
23.5.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

9.  Shankar 
Bhatta Co,  
Vill-
Kanonda, 
Distt. 
Jhajjar. 

 

Shankar 
Bhatta Co,  
Vill-Kanonda, 
Distt. Jhajjar. 

 

Granted 
vide CTO 

dt. 

08.01.2023

valid upto 
31.03.2025
& vide 
CTO dt. 

04.01.2025

valid upto 
31.03.2029 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.749
71644 

76.924
10649 

 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
23.5.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 

Respo
ndent
No. 11

Respo
ndent
No. 12

30 253



 
 

           
 

limits. 

10.  Ram 
Bhatta, 
Vill-
Kanonda, 
Distt. 
Jhajjar 

 

JSR Bhatta 
Co. Vill-
Kanonda, 
Distt. Jhajjar 

 

Granted 
vide CTO 

dt. 

09.01.2021

valid upto 
31.03.2023
& vide 
CTO dt. 

06.01.2023

valid upto 
31.03.2026 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.746
66451 

76.917
32109 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
24.05.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

11.  Pawan 
Bhatta, 
Vill-
Kanonda, 
Distt. 
Jhajjar 

 

JSR Bhatta 
Co. Vill-
Kanonda, 
Distt. Jhajjar 

 

Granted 
vide CTO 

dt. 

09.01.2021

valid upto 
31.03.2023 
& vide 
CTO dt. 

06.01.2023

valid upto 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.746
66451 

76.917
32109 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
24.05.2025 
and as per 
the A/R 
received 
from the 
laboratory 

Respo
ndent
No. 13

Respo
ndent
No. 14
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31.03.2026 norms. around 
Brick 
kiln. 

the 
parameters 
are within 
prescribed 
limits. 

12.  Harish 
Bhatta 
Company, 
Village 
Kanonda, 
Distt. 
Jhajjar 

Bhagwan 
Bhatta 
Company, 
Village 
Kanonda, 
Distt. Jhajjar 

Granted 
vide CTO 

dt. 

27.01.2022

valid upto 
31.03.2025
& vide 
CTO dt. 

04.01.2025

valid upto 
31.03.2028 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.753
44706 

76.920
74736
5 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

 Air sample 
of the brick 
kiln has 
been 
collected on 
23.05.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

13.  Dabas 
Bhatta Co,  

Vill-
Mukandpu
r, Distt. 
Jhajjar. 

Suman 
Bhatta Co,  

Vill-
Mukandpur, 
Distt. Jhajjar. 

Granted 
vide CTO 

dt. 

08.01.2023

valid upto 
31.03.2025
& vide 
CTO dt. 

03.01.2025

valid upto 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.791
87325
8 

76.947
04417 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
24.05.2025 
and as per 
the A/R 
received 
from the 

Respo
ndent
No. 15

Respo
ndent
No. 16
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31.03.2027 porthole as per 
norms. 

al way 
around 
Brick 
kiln. 

laboratory 
the 
parameters 
are within 
prescribed 
limits. 

14.  Surender 
Bhatta Co. 
Vill-
Ladrawan, 
Distt. 
Jhajjar 

R.B. Bhatta 
Co. Vill-
Ladrawan, 
Distt. Jhajjar 

Granted 
vide CTO 

dt. 

08.01.2023

valid upto 
31.03.2025
& vide 
CTO dt. 

02.01.2025

valid upto 
31.03.2026 

Bricks 
and 
Tiles- 
15000 
Numb
er/Day 

28.791
87318 

76.947
04307 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
24.05.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

15.  Khatri 
Bhatta Co. 
Vill-
Kanonda, 
Distt. 
Jhajjar 

Neeraj 
Bhatta Co. 
Vill-Kanonda, 
Distt. Jhajjar 

Granted 
vide CTO 

dt. 

09.01.2021

valid upto 
31.03.2023 
& vide 
CTO dt. 

05.01.2025

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.748
423 

76.914
58247 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
23.05.2025 
and as per 
the A/R 
received 

Respo
ndent
No. 17

Respo
ndent
No. 18

33256



 
 

           
 

valid upto 
31.03.2027 

platform 
&porthole as per 
norms. 

peripher
al way 
around 
Brick 
kiln. 

from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

16.  Ramdass 
Bhatta Co,  

Vill-
Barahi, 
Distt. 
Jhajjar. 

Hanuman 
Bhatta Co,  

Vill-Barahi, 
Distt. Jhajjar. 

Granted 
vide CTO 

dt. 

09.01.2023

valid upto 
31.03.2025
& vide 
CTO dt. 

09.01.2025

valid upto 
31.03.2027 

Bricks 
and 
Tiles- 
14000 
Numb
er/Day 

28.748
48910 

76.897
50324 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 
norms. 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 
Brick 
kiln. 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
10.04.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

17.  Risi 
Bhatta 
Co.-II, Vill-
Barahi, 
Distt. 
Jhajjar 

Bhagwan 
Bhatta Co.-II, 
Vill-Barahi, 
Distt. Jhajjar 

Granted 
vide CTO 

dt. 

01.02.2022

valid upto 
31.03.2024
& vide 
CTO dt. 

Bricks 
and 
Tiles- 
15000 
Numb
er/Day 

28.748
48945 

76.897
50367 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
24.05.2025 
and as per 
the A/R 

Respo
ndent
No. 19

Respo
ndent
No. 20
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 22.01.2024

valid upto 
31.03.2026 

adequate 
platform 
&porthole as per 
norms. 

pakka 
peripher
al way 
around 
Brick 
kiln. 

received 
from the 
laboratory 
the 
parameters 
are within 
prescribed 
limits. 

 

 

 

 

 

 

 

18.  Bhagwan 
Bhatta Co. 
Vill-
Barahi, 
Distt. 
Jhajjar 

Bhagwan 
Bhatta Co. 
Vill-Barahi, 
Distt. Jhajjar 

Granted 
vide CTO 

dt. 

22.01.2022

valid upto 
31.03.2024
& vide 
CTO dt. 

27.01.2024

valid upto 
31.03.2027 

Bricks 
and 
Tiles- 
15000 
Numb
er/Day 

28.750
39646 

76.896
25142 

Unit has 
provided round 
shape stack 
made up of 
bricks of about 
30 meter height, 
stair with  
structurally 
adequate 
platform & 
porthole as per 

Complying Utilized 
within 
premise
s after 
mixing it 
with raw 
material
& in 
pakka 
peripher
al way 
around 

Pre-existing  
before 
notification 
dated 
22.02.2022 

Biomass 
(mustard 
husk) as 
per CAQM 
directions 

Air sample 
of the brick 
kiln has 
been 
collected on 
24.05.2025 
and as per 
the A/R 
received 
from the 
laboratory 
the 

Respo
ndent
No. 21

35258



 
 

           
 

norms. Brick 
kiln. 

parameters 
are within 
prescribed 
limits. 
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37260



38 261



39262



40 263



41264



42 265



43266



Respondent No. 544 267



45268



46 269



Respondent No. 647270



48 271



49272



Respondent No. 7
50 273



51274



52 275



53276



54 277



55278



56 279



Respondent No. 8
57280



58 281



59282



60 283



61284



62 285



63286



64 287



Respondent No. 9
65288



66 289



67290



68 291



69292



70 293



71294



Respondent No. 1172 295



73296



74 297



75298



76 299



77300



78 301



79302



Respondent No. 1180 303



81304



82 305



83306



84 307



85308



86 309



Respondent No. 1287310



88 311



89312



90 313



91314



92 315



93316



94 317



Respondent No. 13 & 1495318



96 319



97320



98 321



99322



100 323



101324



Respondent No. 15
102 325



103326



104 327



105328



106 329



107330



108 331



Respondent No. 16
109332



110 333



111334



112 335



113336



114 337



115338



116 339



Respondent No. 17117340



118 341



119342



120 343



121344



122 345



123346



124 347



Respondent No. 18
125348



126 349



127350



128 351



129352



130 353



131354



132 355



Respondent No. 19
133356



134 357



135358



136 359



137360



138 361



139362



140 363



Respondent No. 20
141364



142 365



143366



144 367



145368



146 369



147370



Respondent No. 21148 371



149372



150 373



151374



152 375



153376



154 377



Status report of Brick Kilns of Distt. Jhajjar sealed/Closed by Regional Office, Bahadurgarh. 

Annexure-R3 
 

Sr. 
No. 

Name and address of Brick Kilns Action taken by HSPCB 
 

1. Inder Singh Bhagwan Singh and Co. 
ViII- Bamnoli, Jhajjar. 

The brick kiln was sealed in for using illegal fuel vide 1/161609/2023 dt. 
02.05.2023. 

2. KP Bhatta Co, Vill-Bamnoli, Distt. Jhajjar. The brick kiln was sealed in for using illegal fuel vide 1/161608/2023 dt. 
02.05.2023 

3. Sandeep Bhatta Co. Vill-Kanonda, Distt. 
Jhayar 

The brick kiln was sealed in for using illegal fuel  vide  HSPCB/BDR/2019/4213-
4214 dt. 06.02.2020. 

4. Shri Ram Bricks Co. Vill-Badli, Distt. Jhajjar The brick kiln was sealed in for using illegal fuel  Endst. No.: 
HSPCB/BAH/2024/INS/44209104CONCO 001- 004 dated 06.08.2024 

5. Pooja Bricks & 
Tiles, Vill-Badli., 
Distt. Jhajjar. 

The brick kiln was sealed in for using illegal fuel vide No. 1/118538/2022 dt. 
11.06.2022 

6. Balbir Singh Bhatta Co. Vill-Bajitpur, 
Distt. Jhajjar 

The brick kiln was sealed in for using illegal fuel vide No.1/118536/2022 dt. 

155378



  11.06.2022. 

7. UJALA BHATTA CO VILLAGE M P 
MAJRA, 
Distt. Jhajjar 

The brick kiln was sealed in for using illegal fuel vide No. 1/118537/2022 dt. 
11.06.2022. 

8. Shiv Bhatta Co, II, Vill-Siwana, Distt. 
Jhajjar. 

The brick kiln was sealed in for using illegal fuel vide Endst. No.: 
HSPCB/BAN/2024/INS/74042633CONCO 001- 004 dated 15.10.2024 

9. Tara Bhatta Co. Vill-Siwana, Distt. Jhajjar The brick kiln was sealed in for using illegal fuel vide Endst. No.: 
HSPCB/BAH/2024/INS/74042662CONCO001- 004 dated 15.10.2024 

1C Hari Dass Bhatta Co, Village-Siwana, 
Distt. Jhayar 

The brick kiln was sealed in for using illegal fuel vide Endst. No.: 
HSPCB/BAH/2024/INS/74042685CONCO001- 004 dated 15.10.2024 

11 Karambir Bhatta Company, Village-Siwana, 
Distt. Jhajjar 

The brick kiln was sealed in for using illegal fuel vide Endst. No.: 
HSPCB/BAH/2024/INS/74042633CONCO001-004 dated 15.10.2024 

12 Mls Dev Bhatta Co. Vill- Sekhupur Jat, 
Distt. Jhayar. 

The brick kiln was sealed in for using illegal fuel vide Endst. No.: 
HSPCB/BAH/2024/INS/87294318CONCO 001-004 dated 06.03.2025 

156 379



13 M/S Gulia Bhatta Co. Village Kablana, 
Distt. Jhajjar. 

The brick kiln was sealed in for using illegal fuel vide   Endst. No.: 
HSPCB/BAH/2024/INS/87294179CONCO001-004 dated 12.03.2025. 
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., - HARYANA STATE POLLUTION CONTROL BOARD V . REGIONAL OFFICE, BAHADURGARH, 
· [}{J~lP@OO SCF No. 42 & 43, SHOPPING CENTRE, SECTOR-6, HUDA, BAHADURGARH 
. _ Ph No. 01276-243077-242078, E-Mail: hspcbrobdh@emaH.com. Web: hspcb.gov.in 

No. HSPCB/BDR/2023-24/ J;i_t /-~ c°<_ Dated:~ /~ /2024 

To 
The Chairman, 
Haryana State Pollution Control Board, 
Panchkula. 

Kind Attn: Sh. Nirmal Kumar, SEE, (H.Q.) 

Subject:- Compliance of the closure orders of M/s Unnamed Plastic Waste 
Washing unit by Sh. Saddam and Sh. Ameen on the land of Sh. Omvir 
S/o Sh. Ramphal and Sh. Karambir S/o Sh. Ramphal -etc, Village­
Bamnoli, Bahadurgarh, Jhajjar,. Distt. Jhajjar. 

Ref:- Closure order No. HSPCB/BAH/2024/INS/58562717CONCO001-005 
dated 12.02.2024. 

In compliance to the closure order issued by the Board vide letter under 
reference, the above said unit has dismantled their plant and machinery from the site 
and letter has also been issued to the Executive Engineer, UHBVN, Bahadurgarh to 

disconnect the electricity supply of the unit 

Submitted for information and further necessary action, please. 

DA/As above Regi&b_, 
Bahadurgarh Ryon 

Endst. No. HSPCB/BDR/2023-24/ Dated: 

A copy of the above is forwarded to the Deputy Commissioner, Jhajjar for 

information, please. 

Regi~ cer 
Bahadurgarh Regio~ 

Annexure- R4

Type your text
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*** This is system generated certificate ***

Inspection no. :  58562717
HROCMMS ID :  24JHA2181232

                                                                                    
Haryana State Pollution Control Board

C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201

E-mail:-hspcbho@gmail.com
Website:-HSPCB.ORG.IN, HROCMMS.NIC.IN

                                                                                    
                                                                                    

CLOSURE ORDER
                                                                                    
                                                                                    

				Whereas, M/s Unnamed Plastic waste Washing Unit by Sh. Saddam and Sh. Ameen on the land of Sh.
Omvir S/o Sh. Ramphal and Sh. Karambir S/o Sh. Ramphal, Village- Bamnoli, Bahadurgarh, Distt. Jhajjar
has established and operating a Reprocessing of waste plastic  including PVC at Village- Bamnoli,
Bahadurgarh, Distt. Jhajjar which is polluting in nature;

                                                                                    
				Whereas, a complaint against above said unit was received for causing Water , pollution from Sh. NGT
Matter OA No. 736 vide letter dated 12-Feb-2024

                                                                                    
				Whereas, the above said unit was visited by the field officer of the Board on 05-Jan-2024 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 :-
					1.The unit was found operational without valid Consent to operate from the Board.
2. The unit was not found installed with Effluent Treatment Plant (ETP) to treat the trade effluent generated
from washing of plastic chips.
3. The unit was found discharging untreated trade effluent generated from washing of plastic chips directly
into nearby drain(by pass).
4. The AR exceeding the prescribed norms.

                                                                                    
				Whereas, the sample(s) of effluent ,  was collected by the field officer of the Board during the inspection of
the above said unit on 05-Jan-2024 and as per analysis reports of the said samples, the following parameters
were found exceeding the prescribed limits as per detail given below: 

                                                                                    

                                                                                    
				Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Bahadurgarh
vide his letter  dated 16/01/2024 The reply submitted by the unit vide letter dated 29-Jan-2024 was  not find
satisfactory as per detail given below:
1.The unit was found operational without valid Consent to operate from the Board.
2. The unit was not found installed with Effluent Treatment Plant (ETP) to treat the trade effluent generated
from washing of plastic chips.

Pollutants AR No. AR Date Parameters Results Limits
effluent

effluent 1702 15.01.2024 TSS, BOD, COD Fail
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*** This is system generated certificate ***

Inspection no. :  58562717
HROCMMS ID :  24JHA2181232

3. The unit was found discharging untreated trade effluent generated from washing of plastic chips directly
into nearby drain ( by pass).
4. The AR exceeding the prescribed norms.

                                                                                    
				Whereas, Regional Officer, Bahadurgarh vide his recommendation letter number
HSPCB/BAH/2024/RO/INS/58562717CONCR001 dated 06-Feb-2024 has recommended for taking closure
action against the unit under section 33-A of Water (Prevention & Control of Pollution) Act, 1974 , which
has been examined and it has been found that the unit has violated the provisions of Water (Prevention &
Control of Pollution) Act, 1974,  as mentioned above;

                                                                                    
				Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974,  it is hereby ordered to close down the operation
of the above said unit, M/s M/s Unnamed Plastic waste Washing Unit by Sh. Saddam and Sh. Ameen on the
land of Sh. Omvir S/o Sh. Ramphal and Sh. Karambir S/o Sh. Ramphal Village- Bamnoli, Bahadurgarh,
Distt. Jhajjar by sealing its plant / machinery and DG sets(if any) alongwith disconnection of the electric
supply and/or water supply of the above said unit, with immediate effect.

                                                                                    
				In addition to above it is also intimated that non compliance to directions issued under section  33-A of
Water (Prevention & Control of Pollution) Act, 1974,  is an offence.

                                                                                    

                                                                                    
                                                                                    

                                                                                    
 A copy of the above is forwarded to the following for information and necessary action:-

                                                                                    
1. The Deputy Commissioner, JHAJJAR

                                                                                    
2. Executive Engineer, DHBVNL Operation Division, JHAJJAR. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days
positively.

                                                                                    
3. The Regional Officer, Bahadurgarh. He is asked to ensure the compliance of closure order immediately
and to submit compliance report in this regard within 03 days positively. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper and
complete case with reasoned recommendation for the same to Head Office immediately.

                                                                                    
4. M/s Unnamed Plastic waste Washing Unit by Sh. Saddam and Sh. Ameen on the land of Sh. Omvir S/o
Sh. Ramphal and Sh. Karambir S/o Sh. Ramphal Village- Bamnoli, Bahadurgarh, Distt. Jhajjar

                                                                                    

Dated Panchkula, the
08-Feb-2024

P Raghavendra    RAO
 Chairman

Endst. No.:HSPCB/BAH/2024/INS/58562717CONCO001-
005

Dated:12-Feb-2024
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Inspection no. :  58562717
HROCMMS ID :  24JHA2181232

5. Executive Engineer, PHED Division, JHAJJAR. He is directed to disconnect the water supply of the
above said project of the unit immediately and submit compliance report within 03 days positively.

                                                                                    
                                                                                    
                                                                                    

Nirmal Kumar, Sr Environment Engineer
Branch Incharge (HQ)

For Chairman
                                                                                    
                                                                                    

NIRMA
L 
KUMAR

Digitally signed 
by NIRMAL 
KUMAR 
Date: 
2024.02.12 
14:34:21 +05'30'
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